HIGH COURT, CALCUTTA
APPELLATE SIDE

NOTIFICATION

Memo No. 1318-R (Recruitment) Dated, Calcutta, the 18t February, 2019

In connection with Court’s Employment Notification No. 5385-R (Recruitment) dated,
Calcutta, the 19t December, 2018 relating to contractual engagement to the posts of Law
Clerk-cum-Research, 2018 at High Court, Calcutta it is hereby notified that the test has been

scheduled to be held on 2nd March, 2019 and 3rd March, 2019.

Admit Cards have been despatched from this Court.

The candidates who had not received the Admit Cards by 25% February, 2019, may

collect their duplicate Admit Cards from the office of the Recruitment Cell, 6t Floor,
Sesquicentenary Building, Room No. 654, High Court, Calcutta, on 26th February, 2019 and
27th February, 2019 from 12 Noon to 4.30 P.M. on production of recent passport size
coloured photograph along with any original photo identity proof (PAN, Aadhar, EPIC, DL

Enrolment Certificate at Bar etc.) and self attested photocopy of the same.

This is for general information.

For further information please visit www.calcuttahighcourt.gov.in

Sd/-
Registrar
(Recruitment & Management),
A.S, High Court, Calcutta.
18.02.2019.
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